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“Mumbai: A self-regulatory orga-
nisation (SRO) ma e as an
Zinterim mechanismtill India has
Zalaw to EOVErn Cryprocurrenci-
Such an SRO should operate
@ =under the oversight of one of the
Zregulators, according toa Parlia-
“mentary panel report submitted
w—thisweek.
= While crypto profits and deals
are taxed, and crypto trading

ey

= platforms share transactiondata
S Zwith the central anti-money laun-

—dering agency, no dedicated statu-
_s_cteorregulatory framework exists
S forerypto

= The Standing Committee on Fi

_,_Zhance 2025 26 haur«cunnnendmut

fo=the government should compre-
hen:uoh examine the need for an
= £ atutory dml rt-a,ul.a—

wrm:h include
ryptos, non-fungible tokens, and

decentralised finance {DeFi) to
Kk

The crypto industry is probably
in favour of an SRO. However, gi
ven unique risks involving money
laundering, terror financing, bor-
derless transactions, stablecoin-
based dollarisation, and tax eva-

regulators like RBI  tion
a serious oversight,”  ex

of the cen
or Sebi kee)

regula

said asenior industry person.
‘With international organ:
likethe Financial Action Task For-
ce (FATF), Bank for International
Settlements (BIS), and IMF having
warned about these risks, ma
eonsidera strong sovereignery
ion a national sec
sion, it'simportant thatatleastone  cessity. An industry selfregula.
-an thus only be a femporary
cise,

. Parliamentary Panel Moots SRO to
‘Regulate Crypto Until Law Enacted

Standing Committee bats for a statutory framework given unigue nature of tokens and risks

re, investor protection, g

gulatory void.

ations  platforms may

=

ting crypto tax

exposed,”

The proposed SRO framework,
the committee said, should pres:
ribe minimum standards of go-
VErnance, ransparensy, disclosu-
evanc
redressal, compliance with pres
ribed codes of eonduet and appro-
priate regulatory oversight, soas
tomitigaterisks arising fromare-

The collapse of FTX, which was
one of the world's largest crypto
[ chal\rcs\i ith operations in the
in November 2022, brought to
the fore how misuse of customer
funds can cripple crypto house. In
the absence of regulations, crypto
have extensive
controlover customer assets

“Customer funds must be legally
segregated from company funds
and regularly audited by the Go-
vernment of India, because collec-
while ignoring
custody and consumer protection
may leave investors dangerously
said another parson,

investments in

To counter impact via
calibrated price hikes,
new launches and
business diversification

OurBureau

Kolkata: Thenearly 70% recentin:
e in clgarette taxation has we-
ed heavily on ITC's share price,
promping the company to “voll up
its sleeves” to counter the impact
throughealibrated price increase
a slew of new product launches in
the cigarette category and higher
non-cigarette bu-
sinessos, chairman and managing
director Sanjiv Purisai
“The drop in the share price has
been consequent to the changes in
cigarette taxation since February
This has been a historical trend.
Before the tax hike, I'TC's share pi
<@ had crossed 2400, Puri told sha-

il

kata-based conglor
annual general meeti
tually on Thursday.

IT!
high of 24265 on the BSE in Oci
ber beforetumbling after the ta;
crease. [thita52-weel low of 275 in
June and closed at 22814 on Thurs-
day.

Purisaid that while determining
thecompany's share prics
management’srole, the focusrema
ins on creating long-term value for
shareholders, which should even-

FROM 52-WEEK HIGH TO 52-WEEK LOW IN EIGHT MONTHS

Cigarette Tax Hike Stubbed
Out I'TC’s Share Gains:

Puri

tually be reflected in the stock'’s pe:
formance
taxation is 2
taking appropriat
with the situation.

iie includs

teminimise the losses to illicitelg:
ret
through innovationand the launch
of multiple new SEUs,” he said,

Tax arbitrage with illicit cigaret:
tes rematns a major concern, as n
peated tax increas:
the prowth of the illegal market

often sold at a fraction of the price
of legal cigarettes.

Puri sald cigarettes are taxed ne-
s stock had touched a 52-week

company is engaging with polic;
makers tohighl ight this disparity
While ITC commands more than

e huge increase in
challenge, but we are
to deal =
calibrated approach in price hike

nd re-architect the portfolio =

have fuelled

where products evadetaxesandare

arly 50 times more than several
other tobacco products, and the =

©
==

47
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41

75% of the legal cigarette market, =

the company has been steadily di:

eisnotthe  versifying into FMCG, agribu

gingto reduce its dependenceon,
garettes,

ness and paperboards and packa- =

The Real Deal
76% see of- | 74% expect

the sharp deteri
nessed in the previous quarter
has levelled off as stakehol-
ders expect prevailing chal-
lenges to persist over the next
sixmenths,

ration wit-

Real Estate Finds its Footing
s-Despite Global Headwinds

“The real estate sector conti-
nues to navigate a complex glo-
halenvironment characteri:
by geopolitical tensions, infl
tionary pressures and volatile
energy markets.

%= ficecomple- | leasing
5 mms holding | volumes to
steady or | remain stable
o= rising | or improve

S Ta% expert | BT% expert
home prices | rents to

B— twstyfirm | stay firmor
. or rise | increase
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India's real estate
showing early signs of
sation after a sharp dete-
Zrioration in sentiment earlier
this year acconding toa survey,

giwi(h stakeholdors indicating
that global uncertainties conti-
“nue to weigh on the market but
n-Zare no longer worsening at the

Ssame pace.
= While the residential market
-is entering a phase of normali
& "sation following multiple years
=zof sustained growth, robust of-
=fice leasing activity and resili-
—ent domestic economic funda-
mentals continue to underpin
“confidence in the sector's long-
—term outlook, aceording to a
survey by Knight Frank and
=the National Real Estate Deve-
Zlopment Council (NAREDCO).
Thelatestsentimentscore, ba-
=sed on the responses of more
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Wiaores Renewable Technologies Limited
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30-06

025

WAAREE RTL

Execution with Pace & Comfort

Built On Execution Proven by Performance

Year Ended
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Research Gentrn

Tha financisl bl

than 120 industry
—for the quarter ended June,
Zslipped marginally to4#fiam 49

in the previous quarter, remai-
—ning in the pessimistic zone.
= The future sentiment score,
“however, remained unchanged
_at a neutral 50, sugzesting that

28

>

choico of

cairaspansans il tha  ntacim|Bhavan, Ercihe 35 99G Giren Ghash AUDITED __ UNAUDITED ___ AUDITED AUDITED UNAUDITED _ AUDITED.
Aol Do on Pkttt 1. Total Incame 02,85250 | 11084431 6060154 | 33513478 ELE2082 1,10,959.21 50802.08| 33554345
(7. Lot st or surisaion o claime____| 3o August 2026 s Nt Profi f fhoes for the peshod (hefurs Tax; Baceptional 16,3008 2060860 11,6874 63,061.02 1567426 20,968,857 11,672,256 64,3802 | =
i ‘o clasees NI 7% par T avlaia| [andfer Extracrdinary rerms)
5A af swction 21, informaton it P i
e e rasciion PNt Pk £ Ecosp i thel pesiod tefous fac s 16,330.08 20,808.60 1165744 6356102 1567426 096857 1057225 6435021
Exceptiana and/or Extraprdinary items) z
T [Rames o Trsiventy Frofeasionas| < TR [4. Net Profit /{Loss] for the period after tax (alter Excentional z
e et S i L e ik 1189752 1557074 863891 4786359 1144859 1573126 865029 Rl ]
Resrosniaiv ol credloes 1 ¢ clas |- 3hA o P T R =
bk Fetic i i e s 11,8981 15,595.52 563894 4781830 11,44869 15,756.04 565429 4821064
Gt oo ks a7 200 S =8
: il eyl a Equity Share Capital 208692 205692 208193 208692 208692 20892 206393 208592
i, 7. Assarves (exclusing Revaluation Resarve] 25 shewn 1 the E
Hotien & Nmus given hal the Nallonal Company Law Tibunal has cdams el  [Audited Balance Sheet of the previeus ye 5129560 919611 iy
g, ©C2e8 cfthe Suklt Hoepital &nd| 5 Earmings per share (of Fs. 2 /- each) (for cantinuing ang
lmcmmdi«hﬂnumylumﬂkn-nmh ‘Eaniro Privato Limitod, ave hecoby callod | |discentinued aperations] - =
o7 15 s e i ot onor bl S gt 2028 1 o e s (1B AL TR TP Tl = T TRE 0 -
e g ok o :“Zl?,..:'iﬁ.:m" " i Al chee| |2 Diluted: {in INR] 1108 1434 [¥1 2836 1085 508 828 w518 | N
X narcial cocitor bl 1 2 css, 5 I agaes the ey o 12, shal xdcate ) T g
auiorses ropresaniaave o amang e et inscevency profesorais isiod cuteiu nded om0 o e it
T = e Bagdotion 23 o the -
1 - Srena Kumar aganual -
s e Lk CIN: LS3000MH1988PLC120470 | Register Office:- 504, Western Edge-1, Western Express Highway, Borivali(E), Mumbai - 400 066. @

Bale  2UDTIAT

Flaca | Howrah

FA Na: A 1401021311225/ DBE0B vkt B 313t Docermbes,
Bhawsn Enclave, 30, 95C Girish Gha
Uhash, Howrai 711204, est Bongsl

2025
sh Raad,

CELEBRATING SUCCESS
THAT RUNS IN THE FAMILY

The ET Family Business Awards recognise those enterpris:

Apollo Hospitals
Enterpris

es that have transformed lega

into leadership.
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Allcargo Logistics
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Affidavit

|, TAHSEEN ALAM, S/o - Shamsul
Hoda, resident of near Mohmmadi
Masjid, Kumhar Toli Doranda, P.O. +
P.S.- Doranda, District - Ranchi,
Jharkhand.Do hereby solemnly affirm
and declare through affidavit no- 2771
dated 15/07/26 that my correct name
is Md. Tahseen Alam and my father's
correct name is Md. Shamsul Hoda
which is mentioned in all my
educational documents. Tahseen
Alam and Md. Tahseen Alam and my
father's name Samshul Hoda and Md.
Shamsul Hoda both are the same and
one person. That spelling of my
father's name is wrongly entered as
Samshul Hoda in place of the correct
name Shamsul Hoda in my Aadhar
Card no- 3144 7263 9097. This
affidavitis being made for the purpose
of adding Md. Before my name and
my father's name and to correct my
father's name in my Aadhar Card Vide
No.- 3144 7263 9097.
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e-Procurement Cell
OFFICE OF THE EXECUTIVE ENGINEER,

BUILDING CONSTRUCTION DEPARTMENT
BUILDING DIVISION GUMLA

Email:-bcdgumla@gmail.com

2" Call
Very Short Term E-Quotation Invitation Notice

Quotation Reference No.-03/BCD/GUMLA/2026-27

Sealed Quotations are invited for the work Detailed Estimate for Installation of Audio System with MIC in all the Court
rooms of Civil Court, Gumla For the Year 2026-27. for all Materials from Reputed Shop Keepers/Manufactures/
Suppliers/Retailers/ Distributors and Registered BCD Contractors for following items. They Should quote their rates for
unit mentioned in the table, If they do not deals all of the below mentioned items they are allowed to quote their rate for
part of the items which ever they deals. All Rates should be exclusive of Labour Cess.
Terms and Condition:-

1.  The quotationer shall furnish PAN, GST registration no.

2. The rate quoted by quotationer shall be first and final.

3. The undersigned reserves the right to accept or reject/cancel any or all quotations without assigning

any reason thereof.
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FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SUKRITI HOSPITAL AND
RESEARCH CENTRE PRIVATE LIMITED.
RELEVANT PARTICULARS
1. | Name of corporate debtor SUKRITI HOSPITAL AND RESEARCH
CENTRE PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 28/02/2011
3. | Authority under which corporate debtor is| ROC Ranchi
incorporated /registered
4. | Corporate Identity No./ Limited Liability| U85110JH2011PTCO014711
Identification No. of corporate debtor
5. | Address of the registered office and principal Holdfng No\. 143, Khata No. 33, Plot No.
office if any of corporate debtor 1031, Thana No. 247 Dhurwa, Ward No.
54, Patel, Nagar., Ranchi, Jharkhand, India,
834003
6. | Insolvency commencement date in respect of| 20™ July 2026 (Order received on 23-07-
corporate debtor 2026)
7. | Estimated date of closure of insolvency| 16% January 2027
resolution process
8. | Name and registration number of the| Surendra Kumar Agarwal,
insolvency professional acting as interim| IBBI/IPA-001/IP-P00825/2017-18/11401
resolution professional
9. | Address and e.mail of the interim resolution| Bhawani Enclave, 3D, 99C Girish Ghosh
professional, as registered with the Board Road, Liluah, Howrah -711204
surendraca@gmail.com
10. | Address and e - mail to be wused for| Surendra Kumar Agarwal
correspondence with the interim resolution| Bhawani Enclave, 3D, 99C Girish Ghosh
professional Road, Liluah, Howrah -711204
E-mail: cirpsukritihospital@gmail.com
11. | Last date for submission of claims 3™ August 2026
12. | Classes of creditors, if any, under clausd b of| Name the dlas9es) Nil as per the available
sub_section 6A of section 21, ascertained by| information with IRP
the interim resolution professional
13. | Names of Insolvency Professionals identified| - 1 NA
to act as Authorised Representative of| - 2NA
creditors in a class (Three names for each class| - 3 NA
)
14. | Relevant Forms and Web link:

www.ibbi.gov.in/home/downloads
Physical Address: Bhawani Enclave, 3D,
99C Girish Ghosh Road, Liluah, Howrah -
711204

E-mail: cirpsukritihospital@gmail.com




Details of authorized representatives are| NA
available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Sukriti Hospital and Research Centre
Private Limited on 20th July 2026.

The creditors of Sukriti Hospital and Research Centre Private Limited, are hereby called upon
to submit their claims with proof on or before 3rd August 2026 to the interim resolution
professional at the address mentioned against entry No 10

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic nreans

A financial creditor belonging to a class, as listed against the entry No 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class specify cldss in Form dA.

Submission of false or misleading proofs of claim shall attract penalties

Sﬁacwa&

Surendra Kumar Agarwal

IRP of Sukriti Hospital and Research Centre Private Limited

Reg No IBBI/IPA-001/1P-P00825/2017-18/11401

AFA No: AA1/11401/02/311226/108608 valid till 31st December, 2026
Bhawani Enclave, 3D, 99C Girish Ghosh Road,

Liluah, Howrah- 711204, West Bengal
Date :23/07/2026

Place :Howrah




